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 को  मालूम  ही  है  कि  जब  एक  मतंबा  मिनिस्टर
 रहे  तो  यहां  पर  चाइना  को  लाकर  के  बिठा  दिया
 शौर  अब  इनकी  सपोर्ट  से  यहां  पर  जाये  हैं  तो
 फिर  किसी  दूसरे  को  लाकर  बिठा  सकते  हैं  ।

 (ब्य वध घात)

 श्री  बलराज  मधोक  (दक्षिणी  दिल्ली):  वे  तो
 आपकी  प्राइम  मिनिस्टर  के  खास  एडवाइजर
 हैं

 श्री  क०  ना०  तिवारी  :  मैं  इस  बात  को

 नहीं  मानता  ।

 इसलिए  मैं  यह  निवेदन  करना  चाहता  हूँ
 सारी  डेमोक्रेटिक  फोर्सेज  से  कि  वे  अपने  कॉस्टर-
 स्टीव  सुझाव  दें  जिससे  कि  वहाँ  की  हालत,
 बंगाल  की  हालत  सुधरे  और  हर  तरह  की  वाय-
 लेन्स,  चाहे  वह  पुलिस  की  हो  या  पोलिटिकल
 पार्टीज  की,  बन्द  की  जाये  ।

 MR.  CHAIRMAN:  At  six  O'Clock
 the  House  has  to  take  up  the  discussion
 on  drug  prices.  J  will  ask  the  indulgence
 of  the  House,  I  have  to  give  some  time  to
 Shrimati  Sharda  Mukerjee  because  some
 time  is  due  to  her  party.

 SHRI  BAKAR  ALI  MIRZA:  And
 to  me.

 SHRI  LOBO  PRABHU  (Udipi)  :
 Tomorrow.

 SHRI  KANWAR  LAL  GUPTA  :
 Tomorrow,  not  today,  because  this  dis-
 cussion  is  not  ending  today.  Let  us  dis-
 cuss  drugs.

 MR.  CHAIRMAN:  Drugs  will  be
 discussed.

 SHRI  KANWAR  LAL  GUPTA  (Delhi
 Sadar)  :  Just  now.  You  ask  her  to  speak
 tomorrow  and  not  today.

 SHRI  BAL  RAJ  MADHOK  :
 speak  tomorrow.
 discussion  on  drugs.

 She  can
 Time  is  fixed  for  the

 SHRI  BAKAR  ALI  MIRZA:  May  I
 have  my  chance  also  tomorrow?

 MR.  CHAIRMAN:  Ido  not  know.
 As  a  matter  of  fact,  according  to  the  time
 table  that  is  here  these  is  some  time  left
 for-the  Congress  (0),  That  is  why  I
 wanted  to  give  her  that  time.  Forno
 other  party  time  is  left.

 SHRI  BAKAR  ALI  MIRZA:  Is
 time  to  be  distributed  like  privy  purses  ?

 MR.  CHAIRMAN  :  I  will  give  that
 opportunity  to  her  tomorrow  and  then  the
 hon.  Minister  will  reply  because  the
 House  does  not  wish  that  discussion  to  be
 continue  now,

 We  shall  now  take  up  the  Discussion
 on  the  prices  of  Drugs  and  Medicines,

 18,04  brs.
 DISCUSSION  RE:  PRICES  OF  DRUGS

 AND  MEDICINES

 [SHRI  K.N.  TIWARY  in  the  Chair]
 श्री  क़ंबर लाल  गुप्त  (दिल्ली  सदर)

 सभापति  जी,  हरएक  स्वतन्त्र  देश  में  हरएक
 नागरिक  का  यह  मौलिक  ग्रधिकार  है  कि  उसे
 बीमारी  के  समय  दवायें  ठीक  दाम  पर  फ्लोर
 ठीक  मौके  पर  मिले  लेकिन  दुख  को  बात  है  कि

 हू  धक्का  इस  उद्देश्य  को  पूरा  करने  में  पूरी
 तरह  से  प्र सफल  रही  है।  मैंने  कहा  था  कि
 पिछले  सात  सालों  में  दवाबों  के  दाम  40  प्रति-
 शत  बढ़  गए  हैं;  मंत्री  महोदय  ने  उम्र  दिल
 जो  बयान  दिया  उसमें  वे  कहते  हैं  कि  5
 परसेन्ट  से  लेकर  25  परप्तेन्ट  तक  ही  केवल  बढ़े
 हैं।  मैं  दो  तीन  उदाहरण  देता  हु'  जिनसे  स्पष्ट
 हो  जायगा  कि  दातों  के  2  केवल  40  पर-
 सेन्ट  ही  नहीं  बढ़े  हैं  बल्कि  कई  चीजों  में  तो  तीन
 कौर  चार  गुने  तक  भी  बढ़  गए  है।  मुझे  याद
 है  कि  जाई  एम  एच  जो  कि  टी  बी  के  लिए  एक
 ड्रग  है,  सात  साल  पहले  उसको  एक  हजार
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 फ्री  कंवल  लाल  गुप्त]
 गोलियों  का  दाम  8  रुपए  था  लेकिन  आज  उसका

 दाम  40  रुपए  है।

 इसे  तरह  से  एक  जोर  ड्रग  है जिसका  नाम

 है  पास  ।  1,000  गोलियों  का  दाम  सात  साल

 पहले  25  रु०  था,  आज  उसका  दाम  90  रु०

 है।  इसी  प्रकार  के  कई  उदाहरण  मैं  दे  सकता

 हू  जिनमें  दोनों  के दाम  पिछले  सात  सालों  में

 बहुत  बढ़  गयें  हैं  खासतौर  पर  ऐसी  दवाबों  के दाम

 जिनका  सर्व-साधारण  जनता  पर  असर  होता

 है.  जो  ज्यादा  इस्तेमाल  होती  हैं  ।

 968  में  टैरिफ  कमीशन  की  रिपोर्ट

 शाई  |  उसकी  रिकमेन्डेशन  को  प्राण  हुए  दो

 साल  हो  गये  ।  दस  साल  तक  आप  ने  क्या

 किया  ?  क्‍यों  इस  पर  सोते  रहे  ?  मंत्री  महोदय
 ने  बयान  में  कहा  उस  दिन  कि  हम  इस  पर

 विचार  कर  रहे  थे,  अध्ययन  कर  रहे  थे,

 स्टडी  कर  रहे  थे  ।  लेकिन  नतीजा  क्‍या

 निकला  ?  छापने  i970  %  ड्रग  प्राइस

 कन्ट्रोल  ब्राउन  इश्यू  किया  ओर  उसके  बाद

 कंफ्यूजन  क्रिएट  किया  ।  क्‍या  यही  प्रा पने

 स्टडी  किया  ?  क्‍या  यही  स्टडी  है  कि  आपने  हर

 दूसरे  दिन  अपने  ब्ाडय  को  बदला  कौर  उसमें

 श्रमेंडमंट  किया  ?  भागने  कहा  कि  चार  बड़े

 प्रमेंडमेंट  हुए।  लेकिन  जो  माइनर  श्रमेंडमेंट  थे

 उनका  नया  कुमार  हर  रोज  सुबह  एक  प्रजेंट-

 में  ट  और  शाम  को  दूसरा  भ्रमेंडमेंट  ।  क्या  यही
 झपकी  स्टडी  है?  मेरा  चाज  है  कि  दो  साल

 तक  जो  बड़े  मैनुफेक्चरस  हैं,  जो  विशेषतः  फारेन

 कम्पनियां  हैं  उनको  लगभग  70  करोड़  रु०  का

 फायदा  इससरकाद  की  गैर-जिम्मेदारी  के

 कारण  सभा  है  7  मैंने  उस  दिन  कहा  था  कि  जो

 लोग  कहते  हैं  कि  ड्रग  प्राइस  कंट्रोल  शाइर  को

 कहानी  है,  वह  एक  बंग्लिंग  को  कहानी  है,  मिस

 हैंडलिंग  की  कहानी  है,  जिससे  भारत  की  पचास
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 करोड़  जनता  पिस  गई  ।  न  मेनुफक्चरर  को

 मालूम  है  कि  प्राइस  क्या  होगी,  न  दोनों  के
 बेचने  वाले  को  मालूम  है।  खरीदने  वालों  को
 तो  मालूम  हो  नहों  है,  इस  सरकार  को  भी

 नहीं  मालूम  कि  उन्होंने  क्या  ग्राहक  इश्यू  किया

 यह  सरकार  बाद  में  जागती  है  1

 यहां  पर  एक  चार्ज  लगाया  गया  और  यह
 विश्वास  सारे  देश  में  है  कि  जो  ऊपर  नोचे

 हुआ  वह  इसलिए  हुमा  कि  श्राप  की  पार्टी  ने  कुछ
 पैसा  ले  लिया  ।

 मंत्री  महोदय  ने  इस  को  मना  किया  और

 कहा  कि  यह  गलत  है,  लेकिन  क्‍या  यह  सही
 नहीं  कि  ए०  ग्राई०  सी०  सी०  का  जो  श्री-
 वेशन  बम्बई  में  हुआ  था  उसमें  एक  ब्रोकर  छपा
 था,  जिस  में  एक  पेज  के  ऐडवरटाइजमेंट  की
 की  कीमत  5  हजार  रु०  थी  ।  उस  में  शाप
 देखिये  कि  कितने  मैनुफैक्चरस  के  ऐडवटाइजमेंट
 थे  केवल  मना  कर  देने  से  ही  काम  नहीं  चलेगा
 श्राप  को  उससे  अलग  होना  होगा।  इस  सरकार  को
 मान  लेना  चाहिए  कि  वह  एक  कमीशन  भश्रप्वाइट
 करेगी,  भ्र ौर  जिन  लोगों  को  यह  तथ्य  मालूम  है
 वह  उस  कमिशन  के  सामने  उस  को  रक्खें  श्र
 कमिशन  यह  फैसला  करे  कि  सही  मानों  में  जो

 ऐलिगेशन  लगाया  जाता  है  कि  37  लाव  रुपया
 लिया  गया,  वह  लिया  गया  या  नहीं  केवल
 डिनायल  रो  कुछ  होने  वाला  नहीं  है  ।

 ड्रग  प्राइस  कंट्रोल  ऑआआईर  श्राप  ने  दीवारों  की
 कीमतों  को  कम  करने  के  लिए  शुरू  किया  था  ।

 आहिस्ता  भ्राहिस्ता  हमने  देखा  कि  वह  कीमतें
 कई  चीजों  में  बढ़  गई  कौर  कई  चोरों  में  कम
 की  गयीं ।  कम  किस  चीज  में  की  गयीं  ?
 कम  उन  चीजों  में  को  गयीं  जिनको  माँग
 बहुत  कम  है  ।  जिनकी  माँग  ज्यादा  है  उनको
 कीमतें  बढ़  गयी  शोर  हस  तरह  से  बेक  डोर
 मैथड  से  मैन्युफैक्चर्स  को  पैसा  कमाने  का
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 ater  दिया  गया  ।  टैरिफ  कमिशन  की  जो
 रिपोर्ट  है  उसमें  जो  रिकरमेंनेडेशन  है  वे  8
 बेसिक  ड्रग्स  के  बारे  में  है।  मैं  आपके  जरिये  ते
 मंत्री  महोदय  से  पूछना  चाहता  हूं  कि  क्या  यह
 सही  द्  कि  जिन  8  ड्रग्स  के  बारे  में  टैरिफ
 कमीशन  ने  रिपोर्ट  दी  थी  शौर  कहा  था  कि
 इनके  दाम  उनमें  से  15के  दाम  बढ़े  हैं,  दो  के
 दाम  वही  रखे  गये  हैं  जोर  केवल  एक  का  दाम
 कम  किया  गया  है  t  टैरिफ  कमौशन  ने  जो
 रिपोर्ट  दी  थी  उस  को  भो  आपने  नहीं  माना  है
 आपने  उस  से  भी  ज्यादा  दाम  बढ़ाये  a फिर  यह
 सरकार  आंकड़े  देती  है  कि  हमने  20  करोड़
 रुपयों  का  फायदा  कन्जयुमर  को  कराया  ।  यह
 केवल  धोखा  है  शरीर  लोगों  की  आंखों  में  घूल
 झोंकना  है  i

 ग्राम  आप  का  विश्वास  है  तो  श्राप  कोई
 इम्पा शल  एस् क्वारी  कराइये  ।  मैं  मांग  करूगा
 कि  टैरिफ  कमिशन  रिपोर्ट  के  आने  से  ले  कर
 ग्राम  तक  इस  सरकार  ने  जो  वंग्लिंग  को  है,
 जिसके  का  रण  लोगों  को  करोड़ों  रुपयों  का  नुकसान
 हुआ  है  ओर  मैनु्फक्चरस  को  करोड़ों  रुपये  का
 फायदा  हुआ  है,  इस  के  बारे  में  जांच  करवायें  |

 यह  बहुत  ही  गम्भीर  आरोप  है।  इसके  लिए  एक
 पालियामेन्ट्री  इन्कवॉरी  कमेटी  बैठना  चाहिए  |  उस
 के  सामने  यह  भी  आना  चाहिए  कि  किस  तरह  से
 बिलिंग  हुई  और  दरार  क्यों  बदले  गये  ।  किस
 को  उससे  लाभ  हा  ओर  कंज्यूमर  को  उस  से
 कितना  नुक्सान  हुसना  ।  मैं  चाहता  हूं  कि  सरकार
 स  तरह  की  माँग  को  मान  ले  V

 दिल्‍ली  ऐडमिनिस्ट्र शन  ने  सर्वे  करवाया  ।
 उस  सर्व  के  मुताबिक  नोबल जिन,  शेरीडान,  जो
 रोजाना  के  काम  में  जाने  वाली  चीजें  हैं,  उनके
 दाम  25  परसेंट  बढ़  गये  ।  लेग्जेटिव  को  एक
 बोतल  का  दाम  7  रु०  से  27  रु०  हो  गया  ।

 इतना  ही  नहीं  है  दिन  पर  दिल  ो  चीजें  काम
 में  नाती  हैं  उनकी  शार्टेज  होती  जा  रही  है,
 उनकी  क्वालिटी  भी  गिरता  जा  रही  है
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 सबस्टेडडे  चीजें  मार्कीट  में  शा  रहीं  हैं।  इस
 का  भी  ध्यान  रखना  पड़ेगा।  मरीज  समझते

 हैं  कि  हम  ने  दवा  ले  ली,  लेकिन  दवा पों  का  उन
 पर  कोई  असर  नहीं  होता  ।

 मैं  पूछना  चाहता  हूं  कि  मई  970  से  लेकर
 राज  तक  जिन्होंने  श्राप  को  मुकर्रर  कीमतों  से
 ज्यादा  दाम  लिये  हैं  इस  तरह  के  कितने  लोगों
 का  श्राप  ने  प्रॉसिक्यूशन  किया  है  कौर  कितनों
 का  प्रॉसिक्यूशन  नहीं  किया  है  1  बाप  ने  माना  है
 कि  सब-स्टैण्डर्ड  दवायें  बिकता  हैं,  लेकिन  आप
 ने  उन  के  खिलाफ  क्या  का  रंवाई  की  t  मुझे  दुःख
 है  कि  कभी  तक  कोई  कार्रवाई  नहीं  की  गई  ।
 इस  बंग्लिंग  के  लिए  मैनुफेक्चरध्॑  तो  जिम्मेदार
 हैं  हो,  लेकिन  यह  सरकार  भी  काफी  मात्रा  में
 जिम्मेदार  है  जो  दाम  बढ़ाये  गये  ।

 जो  बेसिक  रा  मैटीरियल्स  हैं  पहले  मेनुफंक्चरस
 उनको  सीधे  मंगवा  सकते  थे,  लेकिन  जब  उन्होंने
 यह  कर  दिया  है  कुछ  दिनों  से  कि  बहू  सिफ  एस०
 टी०  सी०  के जरिये  से  मंगवाया  जाये  गोद  जो

 हरिद्वार में  ऋषिकेश  का  कराई  डी०  dhe  एल०  है
 उस  के  जरिये,  वह  बिकेगा  7  क्या  यह  सही  नहीं  है
 कि  इ  टर नेशनल  मार्केट  प्राइस  से  तीन  तीन  1: ह
 चार  चार  गुना  प्राफिट  वह  कर  रहे  हैं?  कारण
 यह  है  कि  जो  बदनाम  भाई  डी०  पी०  एल०  का
 कारखाना  है  वहू  रशियन  कोलेबोरेशन  से
 चलाया  जाता  है  कौर  उस  में  चाइना  को  जो
 मशीनरी  भेजी  गई  थी,  जिसको  प्राब्सोलीट  समझ
 कर  उसने  वापस  कर  दिया  था,  उसको  लगाया
 गया  है।  60  करोड़  रु०  का  इनवेस्टमेंट  होने  के
 बाद  जो  20  करोड़  ०  का  नुकसान  होगा  उसको

 भटको  में  रुपया  डालने  के  लिये,  कंजूस  का
 रुपया,  सर्व-साधारण  का  रुपया,  लासेज  को  पूरा
 करने  के  लिये  प्राय  इस  प्रकार  से  कर  रहे
 हैं  ।  मैं  आपके  जरिये  से  कोट  करना  चाहता  हूं  कि
 इ  टर नेशनल  मार्केट  में  वो-2  की  प्राइस  180  ह 1  है
 जब  कि  भाई०  डी०  पी०  एल०  की  प्राइस  988  Fo
 है,  यानी  करीब  करीब  छ:  गुनी  मेरे  पास  पूरी
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 [श्री  एंव  लाल  गुप्त]
 लिस्ट  है  1  फालिक  ऐडविन  की  इ  टर नेशनल  मार्केट

 प्राइस  254  रु०  है जब  कराई  डी०  पी०  एल०  की
 120080  है।  इसी  तरह  से  श्रीलजीव  जिसका

 दाम साढ़े  5]  रु०  पड़ता  है  कस्टम  वगैरह  लगने  के
 बाद,  उसको  को  मत  आई  डी०  पी०  एल०  36  रु०
 लेता  है।  इस  तरह  से  आप  देखेंगे  कि  दवाओं  के
 दाम  छः-छ.  गुने  शोर  आठ-राठ  जूते  लेकर
 प्र  फिटिप्ररिंग  की  जा  रहा  है।  इसका  नतीजा
 क्या  हुआ  ?  क्‍या  यह  सही  नहीं  है  कि  बेसिक
 रा  मैटीरियल  को  ड्राप  पूरी  तरह  से  इम्पोर्ट  भी

 नहीं  कर  पा  रहे  हैं  अभी  तक  क्योंकि  जितनी

 रिक्वायरमेंट  है  उसका  10  परसेंट  मुद्रिका  से
 इम्पोर्ट  होता  है  और  साउथ  में  तो  एक  ग्राम  भी

 वह  नहीं  भेजा  जा  रहा  है।  मै  चाहूंगा  कि
 मंत्री  महोदय  इसका  जवाब  दें  7  वह
 प्राफिटिभ्ररिंग  कर  रहे  हैं--वह  बेसिक  रा  मोटी-
 रियल  को  इम्पोर्ट  ही  नहीं  कर  रहे  हैं  बल्कि
 लाज  स्केल  पर  प्राफिटिश्नरिंग  भी  कर  रहे  हैं  ।

 यह  लीगलाइज्ड  राब-  नहीं  तो  फिर  क्या  है  ?
 जब  वया  हो  रहा  है  ?  00  रु०  की  दीवारों

 के  ऊपर  50  रु०  सरकार  लेती  है  टैक्सेज  में  एक्स-
 इज  में  ।  प्राफिट  में  50  प्रतीत  चला  जाता  है
 जौर  35  परसेंट  मुनाफा  ।टेलर,  केमिस्ट,  ब्रोकर

 होलसेलर  वर्ग रह  ले  जाते  हैं।  इस  तरह  से  जिप
 दवा  के  बनाने  पर  रा  मैटीरियल  पर  5  रु०
 खर्च  होते  हैं  उसकी  कीमत  00  रु०  पड़ती  है

 यहाँ  पर  इ  टर नेशनल  मार्केट  प्राइस  के  हिसाब  से

 इस  प्रकार  को  हमारी  गवर्नमेंट  है।  इसलिये  मैंने

 कहा  कि  बहू  सस्ती  दवायें  देने  में  बिल्कुल  नाकाम-

 याब  रहीं  वह  प्रार्फिटिप्ररिंग  करती  है  कौर  ज़ो

 कंज्यूमर  हैं  वह  सरकार  प्रो  मैनुफंच रख  के  बीच
 में  पिस  गया  है।  सरकार  भी  प्राफिटिभरिंग  कर

 रही  है  शौर  मंनुफैक्चर्स  भी  कर  रहे  हैं  ।  इस

 तरह  से  दोनों  की  कॉस्पिर्टी  जनता  पर  भारों
 चोट  करती  है  ।

 जितना  प्रोडक्शन  होता  है,  उसका  82  प२-
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 सेंट  ये  फारेन  कम्पनीज  करती  हैं।  उनका  नेट
 प्राफिट  20  परसेंट  तक  जाता  है।  मेरी  सूचना
 के  अनुसार  कुछ  फारेन  कम्पनीज  ऐसो  हैं,  जो

 एक  साल  में  ही  अपने  नफे  से  प्रिया।  सारा
 केपिटल  वापिस  ले  लेतो  हैं।  प्लानिंग  कमीशन
 की  रिपोर्ट  के  मुताबिक  झाड़ी  कम्पनियां  दो
 साल  में  ही  अपना  सारा  कंपिटल  वापस
 ले  लेता  हैं  ओर  बाकी  कम्पनियाँ  चार  साल
 में  झपता  सारा  कैपिटल  वापिस  ले  लेती

 हैं।  क्या  सरकार  इसको  रोक  नहीं  सकती  हैं  ?
 क्या  यह  सही  नहीं  हँ  कि  स्वदेशी  का  नार
 लगाने  वाली  यह  सरकार  अब  भी  उनको  एक्स-
 पेंशन  को  इजाजत  दे  रह  हैँ  ?  मेरी  माँग  हूँ  कि
 सरकार  विदेशी  कम्पनियों  को  अहिस्ता  अहिस्ता
 स्वदेशी  बनाये।  उनका  एक्सटेंशन  बन्द  किया
 जाये।  मैं  माँग  करता  हूं  कि  सरकार  विदेशी
 कम्पनियों  को  नेशनलाइज  कर  दे  ताकि  लोगों
 को  ठोक  दाम  पर  दवायें  तो  मिलें  ।  लेकिन  मुझे
 दुख  है  कि  सरकार  इस  बारे  में  कुछ  भी  नहीं
 करना  चाहती  है  ।

 मुझे  इस  बात  का  बहुत  डर  हैँ  कि  जिस

 तरह  से  सरकार  ने  कीमतों  के  बारे  में  कनफ्यूजन
 क्रिएट  कर  दिया  है,  उससे  दवाओं  को  क्वालिटी
 गिर  जायेगी  ।  सब्स्टेंडड  चीजें  मार्केट  में  चानी

 शुरू  हो  गई  हैं।  1969-70  में  393  ड्रग जू
 सब स्टैंडर्ड  पाई  गई।  सरकार  का  उनके  मेनू-
 फैक्चर्ज  के  खिलाफ  कठोर  कार्यवाही  करनी

 चाहिए  |

 इस  देश  में  बेसिक  ड््ग्जू  की  शार्टज  है।
 परसों  प्रकार  में  निकला  है  कि  सरकार  धौर
 बेसिक  ड्रग्ज  इम्पोर्ट  कर  रही  है  ।  इस  समय
 जितनी  रिक्वायरमेंट  है,  सरकार  उसका  केवल
 10  परसेंट  इम्पोर्ट  कर  रही  है  ।  ग्रामर  यही

 हालत  रही,  तो  तीन  महीने  के  बाद  40  परसेंट
 दवायें  मिलना  मुक्ति  हो  जायेगा  ज़ोर  उनकी
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 एक्यूट  शार्टज  हो  जायेगी  7  सरकार  बताये  कि

 यह  शार्ट  न  हां,  उसके  लिए  वह  क्या  कदम
 उठा  रही  है

 मंत्री  महोदय  ने  रोजाना  शार  जारी  करके
 गौर  उनमें  एमेंडमेंट  वगैरह  करके  जो  कनफ्यूजन
 क्रिया  कर  दिया  हैँ,  उस  कहानी  को  वह  बन्द
 करें  ।  परकार  को  इस  बात  को  व्यवस्था  करनी

 चाहिए  कि  जो  मेजर  ड्ग्ज्‌  हैं,  जो  रोजाता
 इस्मील  में  जाती  हैं,  वे  ठीक  दाम  पर  मिलें
 शौर  उनकी  सप्लाई  ठ  क  हो  |  मैं  यह  भो  कहुंगा
 कि  सरकार  केवल  मान  मेडिसन  की  दीवारों
 वी  स'लाई  को  व्यवस्था  ही  न  करे,  बल्कि  सागर

 कोई  इंडियन  मेडिकल  की  दवा  लेना  चाहे,  ता
 उसको  वह  भी  मिल  सके  ,  हमारा  एक  गरीब  देश

 हैं।  यहां  के  लोग  इतनी  महतो  दवायें  नहीं  खरीद
 सकते  हैं,  जिनके  बारे  में  खुद  सरकार  भी

 प्राफिटियरिंग  करती  है  ।

 क्या  सरकार  अपना  प्राफिट  कम  करेगी  ?

 इस  वक्त  एक्साइज  ड्यूटी,  सेल्स  टैक्स,  इण्टर-
 स्टेट  सेल्स  टैक्स,  एस०  टी०  सो  ०  का  प्राफिट,  यह
 सब  मिलाकर  पचास  प्रतिशत  प्राफिट  हो  जाता

 हैँ  1  मैं  माँग  करता  हूं  कि  सरकार  अपनी  ड्यूटी
 कम  करे,  ताकि  लोगों  को  सस्ते  दामों  पर  दवायें
 मिल  सकें,  जो  कि  उनका  मौलिक  प्राधिकार  है

 SHRI  DHIRESWAR  KALITA
 (Gauhati)  :  IT  must  congratualte  my  hon.
 friend  Shri  Kanwar  Lal  Gupta  for  having
 raised  this  discussion  about  the  drug
 price  control  orders,  I  think  only
 yesterday  a  press  release  was  given  by  the
 Ministry  that  as  a  result  of  this  order  the
 prices  of  drugs  had  gone  down,  and
 therefore,  the  demand  had  increased  and
 because  of  the  _  increasing  demand,
 Government  had  placed  an  order  through
 the  STC  for  medicines  worth  more  than
 Rs.  3  crores,  on  the  basis  of  which  they
 say  that  the  drug  price  control  order  has
 been  working  effectively,  which  I  submit
 is  wrong.  This  is  to  prove  their  contention
 that  the  Drug  price  amendment  order
 is  working  effectively,  which  is  wrong
 and  which  Shri  Gupta  has  proved  to  be
 wrong.

 Ican  say  this  from  my  experience,
 I  was  laid  up  with  fever  on  Oct.  28.  The
 doctor  prescribed  me  chloromycetin  of
 Parke  Davis.  My  brother  went  to  get
 the  medicine.  from  pharmacy  to  pharmacy.
 Only  one  agreed  to  sell  it  but  without
 cash  memo.  When  my  brother  demanded
 cash  memo  because  it  has  to  be  pro-
 duced  for  getting  reimbursement,  the
 Pharmacy  refused  to  give  the  cash  memo
 but  gave  the  medicine.

 Common  people  cannot  get  the  medi-
 cine  prescribed  for  them  from  the  market.
 Dr.  Triguna  Sen  said  in  8  statement
 yesterday  that  due  to  the  Drug  Prices
 order,  the  demand  has  gone  up  and  people
 are  consuming  more,  That  is  not  a  fact,
 The  fact  is  that  manufacturers  are  not
 releasing  the  stock.  They  want  to  stifle
 Government  policy  ;  they  want  to  set  it
 at  nought  and  make  profit  for  themselves.

 Shri  Gupta  has  suggested  nationali-
 sation  of  the  big  foreign  companies,
 I  agree  with  him.  This  is  a  welcome
 change  in  his  attitude.  But  along
 with  this,  Government  should  take  one
 action  in  order  that  their  policy  is
 implemented.  They  should  take  control
 of  the  stocks.  This  was  suggested  in  the
 Consultative  Committee.  In  order  that
 the  consumers  get  the  medicines  they
 need,  it  is  necessary  for  Government
 to  take  over  the  distribution,  as  they  have
 done  in  the  case  of  I0C.  The  IDBL
 should  have  a  marketing  division,  or
 there  should  be  some  other  organisation
 to  look  after  this  aspect.  Just  as  petrol
 pumps  have  been  opened  in  various  parts
 to  Sell  petrol.  there  should  be  a  marketing
 division  which  will  take  control  of
 the  manufacturers’  stock  and  distribute
 it  through  a  proper  agency  in  all  the
 districts  so  that  the  order  is  really
 implemented.  This  is  my  submission.  |
 hope  Gover  will  mediately  act
 on  it.

 SHRI  C.  M.  KEDARIA  (Mandvi)  :
 I  am  thankful  to  you  for  the  opportunity
 given  to  me  to  speak.

 On  4th  December  in  the  Consultative
 Ccmmittee  this  item  was  considered,  J
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 [Shri  ron  M.  Kedaria]
 wrote  to  the  Minister  that  because  of
 some  difticultics  for  meeting  might  be
 called  at  a  suitable  time,  but  he  did
 not  agree,  nor  had  he  even  the  courtesy
 to  reply  to  my  communication.

 Coming  to  the  subject-matter,  we
 agreed  in  the  pricing,  but  regarding  short-
 age  of  essential  drugs  in  the  country,  if
 the  attitude  of  Government  remains  the
 same,  I  fear  there  will  be  more  shortage
 of  raw-materials  and  the  drugs.

 As  regards  the  content  of  the  prices,
 Shri  Gupta  has  said  that  55  per  cent  is
 accounted  for  by  taxes.  But  I  will  add
 that  it  comes  to  about  85  percent.  I
 shall  give  you  details,  but  first  of  all  let
 me  come  to  a  drug  known  as  Chlora-
 mphenicol  which  is  very  badly  needed  for
 typhoid  and  such  other  diseases.  Itis  in
 short  supply.  The  STC  has  not  been  able  to
 procure  it  from  abroad.  It  being  a  canalised
 item,  it  is  the  duty  of  the  Government
 to  supply  it  to  the  manufacturers.  Some
 manufacturers  like  Parke  Davies  have  been
 given  licence  for  expansion,  but  they
 have  given  the  excuse  that  the  nitrogen
 Plants  are  failing  and  that  they  are  un-
 able  to  manufacture  this  drug.  So,  they
 are  charging  very  heavily,  The  DGTD
 recommended  to  the  Government  that  this
 drug  should  be  imported,  but  the  import
 has  not  been  allowed.  So,  bungling,  is
 going  on  in  the  Government.  Will  the
 Government  appoint  a  committee  as
 suggested  by  Shri  Kanwar  Lal  Gupta  to
 enquire  into  the  matter.

 This  Ministry  does  not  have  offices
 throughout  India  so  that  they  may  not
 know  what  the  demand  is.  Even  the
 DGTD  has  no  such  arrangement.  Only
 the  Drugs  Controller  has  an  arrangement
 in  each  State,  but  he  is  not  consulted
 and  this  Ministry  takes  a  decision  on  its
 own,  at  the  cost  of  the  patients.  So,  I
 request  that  in  the  matter  of  pricing  the
 Drug  Controller  may  also  be  taken  into
 confidence  or  consulted:

 Coming  to  costing,  I  may  point  out
 that  eight  to  eleven  per  cent  is  taken  up
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 by  way  of  Sales  tax  and  Central  tax,  20
 per  cent  by  customs  duty  and  seven  and
 half  to  ten  per  cent  by  Excise  duty.  It
 amounts  to  about  40  per  cent.  Then
 three  to  four  per  cent  is  taken  up  by  octroi
 duty  and  Bank  commission  and  ten  per
 cent  by  incidentals  like  packing  charges.
 Thus  it  amounts  to  55  per  cent.

 There  is  a  further  5  per  cent  by  way
 of  profit  by  the  manufactures  and  15  per
 cent  by  way  of  profit  by  wholesalers  or
 retailers.  Thus  you  will  sce  that  for  a
 drug  worth  Rs.  00  in  the  market,  the  raw
 material  needed  is  worth  only  Rs,  15,
 Mr.  K.L.  Gupta  referred  to  IDPL,  I
 should  like  to  refer  to  one  example—-folic
 acid  which  sells  at  Rs.  300  kg.  Its
 international  price  is  Rs.  250.  Taking
 into  account  the  remaining  5  per  cent
 of  the  cost  of  the  drug,  it  is  sold  five
 times  the  landed  price.  It  means  that  any
 Person  who  makes  an  investment  on  25
 kg.  can  take  away  Rs,  60  lakhs  within  six
 months,  Still  we  say  that  we  have  a
 reasonable  price  and  we  want  to  care  for
 Our  patients,  It  is  absurd.  The  Ministry
 Should  be  alert  and  should  take  the  neces-
 sary  steps  so  that  drugs  may  be  made
 available  to  people  in  our  country  at
 reasonable  prices.  Otherwise  there  will
 be  great  shortage  in  our  country.  What-
 ever  canalised  items  may  bc  there,  the
 small  and  medium  manufacturers  must  have
 an  import  licence  at  leat  for  six  months  ;
 they  must  be  encouraged.  That  is  my
 plea.  I  request  the  hon.  Minister  to
 accept  this  suggestion  and  bring  down  the
 price  of  drugs.

 SHRI  LOBO  PRABHU  (Udipi)  :
 This  is  a  very  important  subject  ;  a  matter
 of  life  and  death  for  millions  of  people
 in  our  country.  Therefore,  it  must  be
 examined  exhaustively  and  at  the  same
 time  dispassionately.  There  is  no  room
 for  misleading  anyone,  ourselves,  the
 public  or  the  Government  or  even  the
 industry.  I  should  like  to  put  certain
 figures  before  you  to  set  the  record
 straight  because  there  has  been  consider-
 able  confusion.  1  should  like  to  establish
 the  romance  of  the  drug  industry  in  this
 country.  In  952  the  capital  in  this
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 industry  was  Rs,  24  crores  and  production
 was  Rs.  36  crores.  In  967  the  capital
 was  Rs.  200  crores  and  production  Rs.  250
 crores,  We  ate  producing  every  type  of
 drug  and  the  Tariff  commission  has  ad-
 mitted  that  our  prices,  |  am  sorry  to  differ
 from  Mr.  Gupta,  are  lower  than  in  other
 countries.  That  is  not  the  finding  of  any
 individual  who  made  an  enquiry  but  it  is
 the  finding  of  the  fariff  Commission.
 Prom  this  industry  today  you  have  an
 export  earning  of  6.5  crores  and  on  the
 whole  we  have  every  reason  to  think  of
 this  industry  as  a  very  successful  industry
 which  employs  275,000  workers  and
 has  the  record  of  being  also  a  very  good
 employer  with  wages  which  have  been

 examples  to  others,

 I  come  next  to  the  questiOn  which
 may  not  please  the  Treasury  Benches.
 Why  has  the  Government  treated  this
 industry  as  if  it  was  acriminal  ?  The
 record  of  controls  goes  back  to  963  when
 as  a  result  of  the  Chinese  aggression,  the
 prices  were  frozen,  subject  only  to  in-
 crease  which  the  Government  would
 approve.  It  happened  that  these  increases
 were  not  allowed  even  after  a  period  of
 eighteen  months  when  they  were  asked
 for,  In  all  these  years,  the  industry
 struggled  in  spite  of  high  rise  in  other
 prices  and  supplied  the  market  with  essen-
 tial  drugs  without  increasing  the  prices
 of  drugs.  In  969  the  Minister  was
 holding  an  enquiry  from  the  industry
 whether  they  could  supply  to  our  hospitals
 at  special  prices  in  special  packages  which
 could  prevent  pilferage.  The  industry
 made  its  suggestion,  and  I  do  know  what
 happened  to  that.  Although  the  Minister
 concerned  is  not  here,  the  Minister  of
 Petroleum  and  Chemicals  may  be  able  to
 tell  us.  But  a  very  good  chance  was
 lost  ro  make  available  to  the  poor  people
 in  the  hospitals  the  medicines  at  lower
 prices  an  under  packages  which  were
 not  capable  of  being  sold  in  the  open

 market.

 Now  we  come  to  the  petroleum  and
 Chemicals  Ministry  which  unfortunately  is

 in  charge  of  a  subject  properly  for  the
 Health  Ministry.  They  have  tended  to
 treat  drugs  as  if  they  were  chemicals  used
 not  for  protecting  life  but  for  destruction
 of  life.  In  January  last,  the  Ministry  placed
 the  report  of  the  Tariff  Commission,  re-
 ceived  two  years  ago,  in  1968,  on  the
 Table  of  the  House.  The  first  question
 is,  why  did  the  Ministry  allow  this  report
 to  lie  in  cold  storage.  Did  they  not  have
 a  responsibility  when  a  prestigeous  Com-
 mission  had  made  an  enquiry,  to  make  the
 report  available  without  delay  ?  When  the
 report  was  laid  on  the  Table  of  the  House,
 the  Minister  proposed  to  the  industry  that
 they  reduce  their  prices  by  25  to  30  per.
 cent.

 MR.  CHAIRMAN.  :  The  hon.  Mem-
 ber’s  time  is  up.

 SHRI  LOBO  PRABHU.  :  Sir,  I  have
 not  even  covered  half.  What  I  am  saying
 is  in  the  interests  of  the  country.  You
 must*allow  me  to  speak.

 Then,  when  the  proposal  was  made  to
 the  industry,  that  they  reduce  their  prices
 by  25  to  30  per  cent,  the  industry  returned
 the  charge  saying  that  it  was  impossible,
 and  therefore,  the  Ministry  agreed  that
 they  may  mark  up,  up  to  75  per  cent  on
 on  the  cost  or  they  remain  within  I5  per-
 cent  profit.  I  would  like  that  to  be  noted.
 Profit  was  limited  to  5  per  cent  in  which
 case  the  mark  up  could  go  for  non  essen-
 tial  drugs  to  50  per  cent.  The  industry
 followed  that  direction,  and  notified  to
 about  65,000  dealers  that  the  prices  were
 under  that  formula.  And  the  result  was
 they  reduced  the  prices  of  44  per  cent  of
 the  items;  they  kept  the  same  prices  for
 40  per  cent  of  the  items  and  they  increased
 the  prices  of  only  6  per  cent  of  the  items.
 It  isa  very  important  thing,  because  my
 friend  talked  again  and  again  of  the  prices
 having  been  raised  on  these  calculations
 which  showed  a  reduction  in  the  total  of
 Rs.  6  crores.  Let  that  be  noted.  There
 was  no  increase.  There  was  a  reduction,

 Then  the  question  is  about  6  per  cent
 of  the  items,
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 SHRI  KANWAR  LAL  GUPTA:  Whose
 cause  are  you  pleading  ?

 SHRI  LOBO  PRABHU :  I  am  pleading
 the  cause  of  truth.  Listen  to  that  for  once.
 So  it  was  admitted  that  they  had  reduced
 the  prices  to  such  a  large  percentage,  and
 then  the  question  is,  why  did  not  the
 Government  accept  their  proposals,  Why
 did  Government  throw  the  whole  thing  out
 and  say  “you  must  not  increase  even  for
 4  per  cent?’’  Has  the  Government  realised
 that  after  all,  when  the  Tariff  Commission
 has  said  that  our  prices  were  lower  than
 the  world  prices,  they  could  not  complete
 us  to  do  so.?

 I  am  now  coming  to  the  third  part  of
 my  speech,  Why  our  prices  are  as  high  as
 they  are  and  how  they  can  be  reduced.  It
 is  very  important,  because  there  I  agree
 with  Shri  Kanwar  Lal  Gupta.  If  you  charge
 high  prices,  you  will  endanger  the  health
 of  the  people;  you  are  failing  in  your  pri-
 mary  duty  to  assure  to  the  population  of
 this  country  such  safeguards  as  can  be
 provided  by  science  for  their  well-being.

 There  are  five  different  causes  for  in-
 crease.  The  first  cause  is  that  your  erratic
 policy,  your  hasty  decision,  has  confused
 the  whole  market  that  even  honest  people
 do  not  know  what  prices  to  charge.  They
 have  charged  higher  prices  than  before  in
 order  to  cover  themselves  for  replacement.
 That  is  one  thing  which  you  must  decide:
 that  whatever  you  do,  do  it  once  and  for
 all.  Do  it  very  clearly  and  remain  in  that
 particular  position.

 The  second  reason  for  the  increase  in
 prices  is  the  cost  of  the  new  system,  the
 pooled  prices  which  you  have  introduced.

 The  STC  is  reported  to  make  a  profit
 of  Rs.  6.5  crores  on  the  imports.  The  sale
 proceeds  of  IDPI.  today  do  not  even
 cover  its  losses.  Its  sale  proceeds  are
 about  Rs.  0  crore.  but  the  losses  are  more
 than  Rs.  l0  crores,  The  Madras  factory
 produces  instruments  which  are  out  of
 use.  The  antibiotics  factory  at  Rissikesh
 works  only  at  20  per  cent  of  its  capacity.
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 Because  of  its  frequent  breakdowns,  the
 price  of  the  drug  produced  at  this  great
 prestigious  antibiotics  factory  is  higher
 than  the  costof  imported  drugs.  You  are-
 charging  the  consumer  and  the  industry:
 for  the  inefficiency  of  your  owa  enter--
 prise.  If  these  are  the  basic  drugs,  what

 is  the  position  ?

 The  third  reason  is  the  taxes  which
 have  been  imposed,  which  amount  to  44
 Per  cent.  |  would  request  the  Minister
 to  take  it  up  with  Finance  as  to  why  they
 shou'd  make  people  pay  so  much  taxes.
 at  the  cost  of  their  health.  Then,  labour
 costs  have  risen  by  74  per  cent  since  1960,
 Lastly,  their  is  no  research  in  this  country
 and  the  way  you  are  goir:  with  the
 Patents  Act,  there  will  be  no  new  medi-
 cines.  You  will  be  working  जा.  mediciens
 which  are  too  old.  My  good  friend  was
 condemning  foreign  medicine.  I  am  one
 with  him,  but  if  you  want  modern  medi-
 cine,  you  must  open  your  gates  to
 inventions.  You  can  do  that  only  when
 you  have  finance.  do  hope  the  minister
 will  See  that  the  prices  are  reduced  and
 that  the  industry  is  treated  fairly,  because
 it  has  served  the  public  very  well.

 SHRI  JYOTIRMOY  BASU  (Diamond
 Harbour)  :  The  drug  plunder  that  has
 been  perpetuated  in  the  country  during
 the  last  22  years  is  nothing  new.  We  have
 seen  how  USAID  has  be:n:.  allowed  to
 take  «  thousand  per  cent  more  money.
 from  us  for  items  which  could  be  bought
 at  a  fraction  of  that  price.  That  was  done
 with  the  collaboration  of  the  Govern-
 ment.  Otherwise,  it  would  not  have  been
 possible.  Today,  if  you  look  at  the  great
 Indian  procedures  like  Sarabhais,  during
 the  last  I5  years  they  have  amassed  a
 huge  fortune.  Of  course,  they  have  parted
 with  a  part  of  it  for  the  others  who  have
 allowed  them  to  make  that  fortune.  This
 is  most  distressing.

 From  952  till  this  year  they  have
 been  dily-dallying  and  shilly-shallying
 with  the  Patents  Bill.  Every  time  it  was
 brought  up,  it  was  sabotaged  for  a  consi-
 deration  and  they  were  allowed  to  plunder
 mercilessly.  The  foreign  drug  business in
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 this  country  is  today  operated  by  a.  man
 called  Keith  Roy  whom  the  Government
 consult  on  the  question  of  control  of
 drug  prices,,,

 SHRI  LOBO  PRABHU  :  He  is  an  exe
 I.C.8,

 SHRI  JYOTIRMOY  8550  :  That  is
 why  he  knows  the  country  much  too  well
 and  the  plunder  is  much  too  deep.

 When  Pandit  Nehru  was  alive,  at  times
 he  flared  up  when  he  was  told  about  the
 high  prices  of  drugs,  but  unfortunately
 nothing  had  been  done  about  it.

 There  is  a  lot  of  talk  about  import.  So
 far  as  STC  is  concerned,  the  main  thing
 is,  its  point  of  procurement  price  is
 something  which  is  not  based  on  global
 enquiries,  At  the  point  of  procurement,
 you  are  paying  the  seller's  price,  You  do
 not  count  the  chicken  befor  they  hatch,
 Please  do  not  talk  about  high  price
 because  you  are  buying  them  at  very  high
 Prices  from  foreign  people,  draining  the
 country  of  precious  foreign  exchange.

 So  far  as  the  Government's  announce-
 ment  is  concerned,  it  is  a  new  drama
 they  have  enacted  for  the  purpose  of
 election,  which  is  nearing.  For  expen-
 sive  AICC  sessions  etc.  they  want  to
 collect  chanda.  We  have  seen  what  they
 have  done  in  the  case  of  Dalda,  partial
 decontrol  of  sugar...

 MR,  CHAIRMAN  :  The  difficulty  is,
 you  bring  in  politics  into  everything.

 SHRI  JYOTIRMOY  BASU  :  I  assure
 you  that  )  would  not  do  it  again.

 The  Government  made  an  announce-
 ment  and  some  people  became  hopeful,
 but  not  we  and  many  others,  those  who
 know  the  character  of  this  Government.

 On  Ist  August,  970a  few  producers
 ‘reduced  the  prices  for  a  few  items  but
 for  other  items  the  prices  jumped  by  leaps
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 and  bounds,  People  resented  it  and
 Parliament  resented  it.  On  the  9th  August,
 970  the  Cabinet  was  more  or  less  forced

 to  make  a  declaration  that  the  prices
 would  go  back  to  the  pre-I5th  May,  970
 Jevel.  But  according  to  clauSe  7  they  were
 allowed  75  per  cent,  mark  up  for  cost  of
 materials,  cost  of  manufacture  and  cost
 of  packing  plus  75  percent.  Out  of  this
 40  per  cent  would  goto  the  producer  and
 35  per  cent  to  the  trade,  When  the  cost
 of  production  is  one  rupec  it  would  be
 sold  at  Ks,  1.75,  In  this  process,  those
 who  fixed  prices  on  the  basis  of  9th
 August  declaration  were  not  required  to
 reduce  the  prices.  They  almost  doubled
 the  prices  on  I5th  May.  The  trade  dis-
 count  for  ethical  products  was  fixed  at
 I2  per  cent  and  for  non-ethical  products
 at  10  per  cent.  Thus  Government  made
 scope  forthe  manufacturer  to  make  un
 extra  profit  of  8  per  cent  more.  May  I
 ask  the  hon,  Minister  how  it  is  that  all
 the  items  of  Bengal  Chemicals,  Bengal
 Immunity  and  Sandoz  were  allowed
 increased  prices  ?

 I  will  give  you  the  price  levels  on
 i5th  May  and  I8th  August  for  some  items
 which  will  make  the  position  clear.

 Name  of  5th  May  80  August
 the  item

 Calcium  Gluconate

 25  amp.  5  ९९  4.80  0.00

 Dextrose  540  ml.  6.00  7.08

 Lacto  Protin

 25  amp.  5  ml.  6.00  12,30

 Pituitary  25  amp.

 0.5  ml.  7.50  3.27

 Diptheria  10,000  हु 5.00  19.94 unit  Anti-toxin

 So  plunder  is  there,
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 SHRI  LOBO  PRABHU:  With  the
 blunder.

 SHRI  JYOTIRMOY  BASU  :  From
 the  government.

 The  prices  remained  the  same  between
 963  and  970  under  the  old  Price  Control
 Order.  So,  you  wanted  to  find  a  new
 harvest  and  you  immediately  created  a
 Situation.  One  can  easily  guess  why  the
 government  allowed  it.

 Previously,  a  small  retailer  could  buy
 a  bottle  of  milk  of  magnesia  for  Rs.  .95
 and  sell  it  for  Rs.  2.2  to  2.34.  But  today
 he  has  to  buy  it  at  Rs.5.2!  and_  sell  it
 for  Rs.  5.79  But  producers  are  entitled
 to  sell  a  bottle  of  magnesia  worth  Rs.  1,95
 for  Rs,  5.21;  what  a  fantastic  profit  !  But
 the  small  retailer,  who  survives  on  small
 business,  gets  only  2  per  cent.

 Among  others,  Bengal  Chemicals,
 Bengal  Immunity  and  Sandoz  increased
 prices.  According  to  clause  I4  other
 groups  raised  prices  by  showing  gross
 profit  of  I5  percent.  On  I8th  August
 they  too  went  back  to  pre-ISth  May  price.

 Producers  took  to  maximum  retail
 price  and  reduced  small  traders’  discount
 from  25  per  cent  to  0  to  12  per  cent.  The
 producers  got  another  extra  profit  of  4  to
 5  per  cent.

 Now  traders  are  forced  to  charging
 0  percent  to  I5  per  cent  more  on  I5th
 May,  970  prices  from  consumers  which
 includes  sales  tax  etc.  This  means  an
 increase  of  1S  to  20  per  cent  on  the  ulti-
 mate  consumer.  When  you  go  and  buy  a
 medicine  in  the  counter  you  have  to  pay
 that  much,

 Previously  producers  did  bear  the  cost
 of  marketing.  It  has  created  a  semimono-
 poly  of  distributors  and  the  outcome  is
 7,000  wholesale  licensees  are  being  almost
 thrown  out  of  business,  all  being  done
 to  get  more  money  for  prducers.

 In  this  country  the  total  turn-over  on

 DECEMBER  14,  970  &  Medicine  (Disc.)  360

 drug  business  is  about  Rs.  200  crores  a
 year  and  for  this  period  a  section  of  the
 manufacturers  have  made  not  less  than
 Rs.  7  crores  to8&  crores  by  the  trick-
 ery  of  the  government.  Where  is  the
 money  and  how  much  of  it  has  gone  to
 the  party  funds  ?

 With  your  permission,  I  went  to
 produce  a  letter  which  I  have  got  the
 Other  day  on  Sandoz,  in  which  the  poor
 man  was  involved,  that  all  the  prices  have
 been  increased  because,  he  allezes,  that
 a  Minister  became  friendly  with*®

 I  will  except  the  Minister  to  make  a
 statement  on  this,  refuting  or  accepting
 this.

 MR.  CHAIRMAN  :  I  have  always
 requested  you  to  write  to  the  Speaker  if
 you  want  tO  mention  any  names.

 SHRI  JYOTIRMOY  BASU:
 not  mentioned  any  names.

 IT  have

 MR.  CHAIRMAN  :  You  are  mention-
 ing  the  names.

 SHRI  JYOTIRMOY  BASU  :  I|  am
 entitled  to  mention  that  name.

 MR.  CHAIRMAN:  No,  not  unless
 you  write.

 SHRI  JYOTIRMOY  BASU:  A  mem-
 ber  or  Minister  I  can  mention.

 He  is  there  to  defend  him.

 MR.  CHAIRMAN:  I  will  not  allow
 that  to  go  on  the  record,

 SHRI  JYOTIRMOY  BASU  All
 right.**

 My  demand  is  Nationalise  this
 vital  sector  of  the  industry  which  serves
 humanity  and  set  up  an  inquiry  commis-
 sion  to  go  intu  the  matter  of  collection  of

 funds  using  drugs  as  a  tool.
 **  Expunged  asa  ordered  by  the  Chair,
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 श्री  काहा बोर  शास्त्री  (हापुड़)  :  सभापति

 जी,  मैं  संक्षेप  में  दो  तीन  सुझाव  देना  च।हता
 हैं  ।  चली  बात  तो  मेरी  समय  में  यह  नहीं
 कराती  कि  जो  श्रौषघधियों  वाला  विभाग  है  वह
 पेट्रोलियम  एन्ड  केमिकल्स  मिनिस्टर  के  साथ  क्यों
 रखा  गया  है  ?  वह  स्वास्थ॒य  मंत्रालय  के  साथ  होना
 चौथा।  लेकिन  चल  कि  केमिकल्स  के  साथ
 इनका  सम्बन्ध  है  इसलिए  शायद  प्लौषधियों  का
 विभाग  डा०  त्रिगुण  सेन  के  साथ  है।  लेकिन

 यह  ऐसा  ही  है  जैसे  हमारे  यहां  सिंचाई  मंत्रालय
 तो  एक  को  दे  दिया  जाये  बौर  विद्युत  मंत्रालय

 दूसरे  को  दे  दिया  जाये  ।

 दूसरी  बात  यह  है  कि  जिस  समय  सबसे

 पहले  डा०  त्रिगुण  सेन  ने  यह  घोषणा  की  थी
 कि  औषधियों  के  दाम  बहुत  बढ़  a  है  प्रौढ़
 सरकार  उनके  ऊपर  नियन्त्रण  करता  च  हती  है
 तो  उसका  परिणाम  यह  हु  कि  इस  प्रकार  की
 औषधियां  जो  प्राय:  उपयोग  में  जाती  है  वह
 सारी  कि  सारो  भूमिगत  हो  गई,  अंडर  ग्रा  जन्म

 हो  गई  श्रौर  वह  मार्कट  में  उपलब्ध  नहीं  होती
 थीं ॥  मैं  आपके  माध्यम  में  रसायन  मंत्री  का

 एक  सुझाव  यह  देना  चाहता  हू  कि  ज़ब  भी
 सरकार  इस  प्रकार  की  कोई  घोषणा  करे  तो

 उसके  पहले  सरकार  को  तैयार  रहता  चाहिए
 ओर  उसके  पास  इतना  स्टाक  हा  कि  अगर

 दवाबों  को  बेचने  वाले  उन  दीवारों  को  अंडर

 ग्राउंड  करें  तो  सरकार  मार्केट  को  इतना  भर  दे

 ताकि  वे  लोग  उसका  कोई  दुरुपयोग  न  कर  सके  |

 लेकिन  सरकार  उपाय  तो  घोषित  करती

 है  लेकिन  उसके  लिए  पहले  से  कोई  तैयारी  नहीं
 करती  है  |

 तीसरी  बात  यह  है  कि  सरकार  को  इस

 घोषणा  से  तुलसी  कया  हुआ  ?  नुकसान  सबसे

 बड़ा  यह  हुमा  कि  छापने  तो  यह  कहा  कि  दोष-

 जियों  के  मूल्य  कम  किये  जायेंगे  लेकित  वह  जौर

 ऊंचे  चले  गए  ।  भोर  तब  छापने  कहा  कि  भ्रच्छी
 बात  है,  दाम  पहले  जहां  पर  थे  कम  से  कम  वहीं
 पर  रहने  दिये  जायें।  तो  इस  प्रकार  से  जनता
 को  जो  लाभ  होना  चाहिए  था  वह  नहीं  हो
 पाया।

 एक  बात  मैं  निजी  औषधि  निर्माण  करने
 वाले  कारखानों  के  सम्बन्ध  में  कहना  चाहता  हूं  V
 मेरी  जानकारी  में  यह  बात  शाई  है  कि  पिम्प टी
 भ्रमर  ऋषिकेश  कारखानों  में  कुछ  इस  प्रकार  की
 सामग्री  जोकि  दोषपूर्ण  मान  करके  रिजेक्ट  करदी
 जाती  है  उसको  प्राइवेट  कारखाने  खरीद  लेते  हैं
 झोर  फिर  उसका  उपयोग  करते  हैं  7  उसकी  दोष-
 घिय्ां  बनकर  मार्केट  में  भ्राता  हैं।  मैं  चाहता  हूं
 कि  मन्त्री  महोदय  इस  बात  की  जानकारी  प्राप्त
 करें  मेरे  पास  तो  इस  प्रकार  के  एक  दो  प्रमाण
 पिम्परी  और  कऋषिकेद्  के  सम्बन्ध  में  प्रिये  हैं।

 इस  प्रकार  से  जन  जोवन  के  साथ  जो  खिलवाड़
 करने  की  बात  है,  उसमें  चाहे  कोई  भी  संगठन  हो,
 निजी  या  सरकारी  लेकिन  यह  जो  देश  ,में  मिली
 भगत  चल  रही  है  उसका  कड़ाई  के  साथ  कोई
 उपाय  होना  चाहिए  कौर  सरकार  को  दंड  की
 व्यवस्था  करती,  चाहिए  ताकि  जनता के  स्वास्थ्य
 के  साथ  हस  प्रकार  का  खिलवाड़  आगे  न  चल
 सके  t

 प्र  पीछे  रसायन  मन्त्री  ने  एक  बात  शौर

 कही  थी  कि  जिन  भ्रांतियों  का  प्रभाव  हो  गया

 है  उनके  लिये  सरकार  भ्र पनी  शोर  से  दुकान
 खुलवायेगी  ।  लेकिन  सरकार  दूकान  खुलवा  देगी
 कलकते  में,  बम्बई  में,  दिल्ली  में  परन्तु  उन
 ब्रेचारे  ग्रामवासियों  ने  क्या  प्रपराध  किया  है  ?
 उन  तक  सरकार  कैसे  पहुंचेगी  ?  उनको,  हो  उसी

 महंगे  मूल्य  पर  दवाई  खरीदनी  पड़ेगी।  सरकार
 उन  लोगों  से  डरतो  है  जोकि  वायरल  हैं,  जो

 समाचार-पत्रों  तक  पहुंच  जाते  हैं  7  लेकिन  जिनको

 बहीं  पहुंच  नहीं है,  जो  कुछ  कह  नहीं  सकते  हैं
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 site  राज  औषधियों  के  प्रभाव  में  जिनके  बच्चे
 झोर  परिवार  के  लोगों  को  मृत्यु  का  ग्रास  होना
 पड़ता  है,  उनको  भी  उचित  दामों  पर  दवाइयां
 उपलब्ध  हो  सके  उसके  लिए  सरकार  क्या
 व्यवस्था  कर  रहो  है  ?  इसका  एक  हो  उपाय

 हो  सकता  है  कि  औषधियों  का  अ्रधिक  से  अधिक
 उत्पादन  हो  ताकि  इस  प्रकार  से  प्रौषधियों  के
 दाम  न  बढ़  सके  ।

 अंतिम  बात  जिसको  कहकर  मैं  बैठ  जाता  हूं
 बह  यह  कि  हमारे  समाज  के  इन्दर  जो  कुछ  इस
 प्रकार  के  लोग  हैं  जैसे  कि  रोगी  हैं,  अपाहिज  हैं,
 प्रनाथ  हैं  उनके  ऊपर  सभी  को  समान
 से  रूप  कृपा  करना  चाहिए ।  यह  सरकार
 का  हो  दायित्व  नहीं  रह  जाता,  उनका

 भी  दायित्व  है  जो  प्राविधियों  को  बेचते

 हैं  ।  लेकिन  इस  प्रकार  से  जो  लोग  उन  लोगों
 के  साथ  या  जन-जीवन  के  साथ  खिलवाड़  कर

 रहे  हैं,  मैं चाहता  हु  कि  जहां  उनकी  इस  प्रकार
 की  कुप्रवृत्ति  पर  रोक  लगाई  जाये  वहाँ  इस  बात
 की  भी  उचित  रूप  से  जांच  की  जाये  कि  आखिर

 यह  परिस्थितियां  पैदा  क्यों  हुई  कि  प्राविधियाँ  के
 दाम  इतने  अंश  में  ऊंचे  चले  गये  ज़ोर  सरकार  के

 प्रयत्न  के  बाद  भी  वह  दाम  स्थिर  नहीं  हो  पाये

 हैं।  इस  बात  के  सम्बन्ध  में  एक  उच्च-स्तरीय
 जांच  समिति  जरूर  बिठाई  जानी  चाहिए  जिसमे
 कम  से  कम  चरागे  के  लिये  इस  प्रकार  की  बातें

 झोपड़ियों  के  मूल्यों  के  सम्बन्ध  में  न  हां  सकें  t

 श्री  रणधोर  सिह  (रोहतक)  :  सभापति

 महोदय,  जेसे  खाना,  पड़ना  भ्र ौर  मकान  वगैरह
 का  बन्दोबस्त  बेसिक  ती  दस  हैं  वैसे  हो  दवायें
 &  उससे  कम  नहीं  हैं।  राज  के  सारे  डिबेट
 का  जो  निचोड़  है  वह  यह  है  कि  जिस  तरह  से

 हम  बन्दोबस्त  करते  हैं  कि  खाना  सस्ते  से  सस्ता
 मिले  जिन्दगी  के  लिये  उसो  तरह  से  दीवारों  का
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 भी  इन्तजाम  होना  चाहिये  t  नगर  एक  अकादमी

 भूला  मरता  है  तो  उसके  लिये  खाने  की  जरूरत
 होती  है  उसी  तरह  से  एक  आदमी  बीमार  होता  है
 उसको  भी  अच्छा  खाना  चाहिये  ।  जब  खाना
 खरीद  कर  लेना  मुश्किल  है  उसके  लिये  तब  वह
 मंहगी  दवा  कैसे  खरोदे।  जिस  तरह  से  रोटी
 कपड़ा  और  मकान  को  जिम्मेदारी  गवर्नमेंट  की

 है  उसी  तरह  से  उसको  एछल्लाको  जिम्मेदारी  है
 कि  दवा  भी  लोगों  को  सस्ती  से  सस्ती  मिलें  ।

 मैं  इस  बात  को  मानने  के  लिये  तैयार  नहीं
 कि  दवाओं  के  सस्तेपन  में  फर्क  नहीं  पड़ा  है  ।
 मैं  अपने फर्ज  में  कोताही  करू गा  अगर  यह  बात
 नहीं  कहुंगा  ।  यह  बात  ठीक  है  कि  डाक्टर  सेन
 के  चाहे  लेने  बाद  मई  में  कुछ  दाम  बढ़े,  लेकिन
 एक  दम  से  50-60  परसेंट  जब  वह  गिर  गये
 तब  सारे  देश  में  एक  भगदड़  सी  मच  गई  कौर

 मैन्यूफैक्चरर  में  ने  समझा  कि  हम  मर  गये  7  जो

 कंपिटलिस्ट्स  थे,  जो  आक्टोपस  थे  दवाबों  के

 मैन्यूफैक्चरर  उन  पर  असर  हुआ  जब  यह  किला

 टूटा  ।  लेकिन  मैं  इतना  जहूर  जानना  चाहूंगा
 कि  कहां  तक  सस्ती  से  सस्ती  दवायें  हर  आदमी
 को  झोंपड़ी  में  भी,  कच्चे  कान  वाले  को  भी,
 देहात  के  हरिजनों  और  गरीब  प्राणियों  कों,
 शहर  के  मजदूरों  को  अपनी  जेब  से  पैसा  खर्च
 करने  पे  मिलीं,  जिनसे  उनकी  जान  बची  ।  हमारे
 देश  में  ज्यादा  से  ज्यादा  ग्रमवात  इसलिये  हुई  हैं
 कि  कोई  महेगी  दवायें  नहीं  खरीद  सकता  शौर
 मर  जाता  है  ny

 यहाँ  पर  एडल्टरेशन  की  बात  की  जाती  है
 इजेक्शन  में  मिक्सचर,  हर  चीज  में  मिस्टर

 होता  है।  मैं  पूछना  चाहता  ह्  कि  क्या  गवर्नर-
 मेंट  के  पास  ताकत  नहीं  है  कि  दवांध्रों  का
 प्रोडक्शन  पादा  से  ज्यादा  करें,  शौर  जेसा
 क़ंबर लाल  गुप्त  ने  कहा  वह  कुछ  प्राणियों  के

 हाथों  में  न  रहे  ?  भ्र भी  श्री  गुप्त ने  बेतलाया
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 ‘fe  बाहर  को  कम्पनियों  ने  एक  हो  साल  में  भ्र पना
 सारा  सरमाया  पूरा  कर  लिया  ?  इस  तरह  से
 प्राय  यहां  के  किसान  कौर  मजदूर  को  फांसो  चढ़ा
 देते  हैं  7  ब-शैंटी  धाप  सारे  हिन्दुस्तान  को  किस्मत
 इन  मंनुफंक्चरस  के  हाथ  में  ब्रोकर  बाहर  की
 कम्पनियों  के  में  देते  हैं  ।  प्रा पने  बढ़े  बड़े  लेड-

 लाइंस  को  खत्म  कर  दिया,  श्राप  ग्रीन  प्रापर्टी
 पर  रोलिंग  लगाने  जा  रहे  हैं  ?  यह  जो  बड़े  बड़े
 प्राक् टो पस  &,  जो  बड़ो  बड़ी  कम्पनियों  हैं  यहां  को
 झोर  विदेशों,  उनके  लिए  शाप  क्‍या  करने  जा

 रहे  हैं  ?  यह  जो  दवाबों  वाले  हैं  यह  किसी
 कभी  प्रोब  पस  वाले  राजे  महाराजा ग्र ों  से  बड़  हैं  1

 वह  करोड़ों  रुपये  ब्लेक  से  कमाते  हैं।  मैं  पूछना
 चाहता।  कि  जो  विदेशी  कम्पनियां  है  प्रो

 हिन्दुस्तान  के  बड़े  बड़े  मैनु्ंक्वरस  हैं  दोनों  के
 उनको  परप  नेशनलाइड  क्‍यों  नही  करते  ?  पत्थर
 धाप  उनको  नेशनलाइज  करदें  तो  ज्यादा  से
 ज्यादा  प्रोडक्शन  दामों  का  होगा  कौर  उनकी
 की मतें  कम  होंगी  ।  सस्ती  से  सस्ती  चीज़ें  गरोब
 लोगों  को  मिलेंगी  ।  प्राय  ऐसा  कयों  नहीं  करते

 हैं?

 यहां  पर  एडल्टरेशन  बहुत  ज्यादा  है।  इस

 पर  भो  सरकार  रोक  लगाये।  मैं  चाहता  हु
 कि  इस  के  लिये  जो  लाज  हैं  उनको  श्राप  द्रोह  रियो-

 रस  बनायें  ताकि  जितने  प॑से  की  दवा  बोई  ले  वह
 उतने  की  तो  पूरी  मिल  जाये  1  शाज़  कोई  दवा
 लेने  जाता  है  तो  मिलता  है  पानी,  इ  जंक्शन

 लगवाने  जाता  है  तो  नोम  हकीम  खतरे  जान

 वाली  बात  होतो  है  ।  किसी  को  ठीक  चीज  नहीं
 मिलती  है।  आखिर  कोई  ला  तो  होना  चाहिय
 जिससे  गरोब  लादमी  को  सस्ती  दवायें  मिलें  जौर

 जहाँ  भी  बह  जाय  उसको  सही  चीज  मिले

 &  चाहे गा  कि  मिनिस्टर  साहब  लास  तोर

 पद  इन  बातों  का  जबाब  दें  |

 9  Hrs.

 THE  MINISTER  OF  PETROLEUM
 AND  CHEMICALS,  AND  MINES
 AND  METALS  (  DR.  TRIGUNA  SEN  )  :
 Mr.  Chairman  Sir,  I  listened
 with  great  attention  to  what  the  hon.
 Members  have  said  during  the  present  dis-
 cussion  and  the  previous  ones,

 have

 We  have  been  criticised  simultaneously
 for  doing  too  little  and  too  much,  too
 slowly  and  with  haste.  Obviously,  one  or
 the  other  asrect  should  be  incorrect.

 Mowever,  throughout  all  this  criticism
 ]  sensed  the  common  desire  of  hon.  Mem-
 bers  that  the  drugs  should  be  priced  rea-
 sonably,  so  as  to  be  within  the  reach  of
 the  common  man  and  the  Drug  industry
 should,  at  the  Same  time,  continue  to  grow
 in  an  orderly  manner,  in  accordance  with
 Our  National  policies  such  as  progressive
 Indianisation,  greater  self-sufficiency  in
 basic  and  bulk  drugs,  etc.

 Government  are  second  to  none  in
 Fursuing  the  objectives  and  aS  we  have
 stated  on  earlier  Occasions,  we  are  deter-
 mined  to  continue  them,  however  hard  and
 long  may  be  the  efforts  to  be  taken.  |
 have  mide  it  clear  in  the  House  and  out
 Side  that  the  present  exercise  is  only  the
 first  prise.

 The  buge  task  of  rationalising  the
 drug  prices  is  indeed  unprecedented  in
 nature,  the  like  of  which  has  not  been
 attempted  before  in  any  country.  No  one
 should  delud  himself  that  the  objectives
 can  be  achieved  overnight  or  in  one
 attempt.

 Sir,  1  do  not  understand  why  some
 Members  Chose  to  bring  politics  into  this
 matter,  when  we  are  all  agreed  on  the  ob-
 jectives.  I  do  welcome  constructive
 criticism,  but  the  critics  must  take  into
 account  the  complexity  of  the  entire
 problem.
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 (Dr.  Triguna  Sen  ]
 The  Drug  sector,  hon.  Members  should

 know,  is  a  complex  one,  and  bristles  with
 diverse  interests,  which  are  complementary
 in  some  respects,  but  opposing  in  other
 Tespects.

 On  the  manufacturing  side,  there  are
 firms  entiaely  foreign-owned  and  foreign-
 controlled  with  close  links  with  internatio-
 nal  companies  as  well  as  up  and  coming
 firms  under  Indian  ownership  and  manage-
 ment,  trying  to  compete  with  the  foreign
 ones.  Besides  here  are  also  about  2,000
 small-scale  firms  trying  to  establish  them-
 selves  in  competion  with  the  larger  ones.

 On  the  distribution  side,  there  are  distri-
 butors,  stockists,  wholesalers  semiwhole-
 salers  and  retailers.  All  of  them  have
 assured  me  that  they  are  one  with  the
 Government  in  ensuring  that  the  price
 would  be  reasonable,  consistently  with  the
 cost  of  production  and  distribution.

 But,  at  the  moment,  each  of  them  tends
 to  highlight  his  own  interest,  at  the  expense
 of  the  other,  as  for  example,  when  the
 manufacturers  argue  for  higher  mark-ups
 in  individual  cases  the  trade  holds  forth
 for  large  commissions  as  of  the  past.

 In  this  context,  the  Government  has  to
 hold  the  balance  even  emong  the  diverse
 interests  and  call  upon  each  of  them  to
 sacrifice  a  part  of  their  high  margin  of
 profit  in  favour  of  the  consumers.  This
 applies  equally  to  the  manufacturers  and  to
 the  trade.  It  varies  also  according  to  their
 capacity.  In  the  nature  of  the  industry,  a
 degree  of  flexibility,  hon,  Members  will
 understand,  is  essential.

 Asa  result  of  the  price  control,  the
 extent  of  reductions  since  Ist  August  in
 life-saving  drugs  is  roughly  of  the  following
 order  :  For  anti-biotics  upto  75%  for  anti-
 dysentery  preparations  upto  M%  ;  for  anti-
 diabetics  (Oral)  upto  54%  ;  for  vitamin
 preparations  upto  N%  and  for  hormone
 preparations  upto  69%»
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 This  has  happened  from  the  Ist  of
 August.  Now,  many  friends  have  conven-
 iently  ignored  these  benefits  from  the  im-
 portant  reductions  in  life-saving  drugs  and
 have  concentrated  on  a  few  increases  in
 Some  items  like  common  household  reme-
 dies,  and  some  Members  hinted  that  we
 allowed  them  to  be  increaSed  so  that  we
 could  get  money  for  the  party  fund  or
 something  like  that,  which  is  inconceivable.

 SHRI  KANWAR  LAL  GUPTA:  Why
 inconceivable  ?

 DR.  TRIGUNA  SEN  :  It  is  true  that
 some  firms  did  put  up  increased  prices  for
 some  of  these  items  on  August  I,  but  the
 public  and  Parliament  showed  naturally
 great  resentment  and  concern  over  this,
 and  immediately  we  issued  a  freezing  order,
 seeking  these  firms  to  go  back  to  thc  May
 I5  prices  pending  scrutiny.  Now,  this
 scrutiny.  Now,  this  scrutiny  has  since
 been  completed  in  consultation  wit  the
 firms  concerned.  The  discussion  were  con-
 ducted  in  a  co-operative  atmosphere.  Here,
 I  must  place  on  record  my  appreciations
 of  the  co-operative  attitude  shown  by  the
 various  firms  during  the  discussions,  Re-
 garding  the  53  firms  with  a  degree  of
 foreign  investment,  the  prices  of  about
 55  per  cent  of  their  packs  will  now  stand
 reduced,  while  30  per  cent  will  have  the
 same  price  as  before  May  I5,  and  increases
 in  less  than  8  per  cent,  and  the  remaining
 7  per  cent  being  new  packs.  This  in  my
 opinion  is  very  satisfactory,  considering
 that  the  prices  of  most  of  the  firms  re-
 mained  frozen  during  1963;  and  very  few
 did  come  for  increases  during  1966-70,  when
 selective  increases  were  being  made.

 In  the  case  of  Indian-owned  and  Indian
 managed  companies  in  the  large,  medium  and
 small  scale  sectors  which  ate  correspond-
 ingly  young  in  this  industry,  whose  prices
 were  not  high  comparatively,  a  somewhat
 larger  percentage  of  increases  haye  had  to
 be  allowed  in  view  of  the  increased  cost
 of  raw  materials  and  their  low  margins.
 Even  there,  the  number  of  increases  is
 round  about  2  per  cent  while  the  reduc-
 tions  ate  4  percent  and  the  stationary
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 items  37  per  cent  the  remaining  0  per  cent
 being  new  packs,  This  revised  priece-list
 will  be  brought  into  force  with  effect  from
 Ist  January,  97i.  It  is  our  calculation
 that  the  benefit  to  the  community  will  be
 of  the  order  of  Rs.  20  to  25  crores  out  of  a
 total  turnover  of  Rs.  250  crores,

 at  भंवरलाल  गुप्त  :  सरकार  टैरिफ
 कमीशन  की  रिपोर्ट  पर  दो  साल  तक  बैठी

 रही  |  तो  उसने  उन  को  पचास  करोड़  रुपये  का
 फ़ायदा  करवाया  न  ?

 DR.  TRIGUNA  SEN  :  You  will  agree
 that  this  is  not  a  mean  achievement.  This
 was  made  possible  as  a  result  of  the  control
 order  which  has  been  termed  as  a  hoax,
 ill-conceived  and  politically  motivated.

 We  are  not  resting  on  our  oars,  This
 is  the  first  phase  of  our  exercise.  The
 Second  phase  will  be  taken  up  in  due  course
 after  the  current  study  by  the  Bureau  of
 Industrial  Costs  and  prices  into  the  prices
 of  25  bulk  drugs  and  the  conversion  norms
 is  completed  and  we  have  time  to  consider
 the  findings  later  on.  I  hope  I  shall  have
 the  continued  support  of  the  House  in  this
 uphill  task.

 SHRI  KANWAR  LAL  GUPTA  :  He
 has  not  replied  even  toa  single  question
 that  I  had  raised.

 DR.  TRIGUNA  SEN  :  I  am  coming  to
 them,

 Shri  Lobo  Prabhu  had  raised,  and  also
 Shri  Kanwar  Lal  Gupta  had  raised  the
 question  that  the  Tariff  Commission's  report
 was  published  in  1968  and  we  sat  on  it.
 Shri  Lobo  Prabhu’s  Question  was  why  when
 the  Health  Minister  was  discussing  with
 the  manufacturers  to  supply  ’cheaper  drugs
 to  hospitals  it  stopped.  The  commission's
 report  was  received  in  the  later  half  of
 1968.  The  broad  conclusion  is  that  the
 Indian  prices  of  formulations  are  compa
 rable  to  their  prices  in  some  Western
 Countries,  although  the  prices  of  bulk
 drugs  going.  into  those  formulations  are
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 definitely  higher  in  India  than  in  other
 countries,

 The  Commission,  however,  felt  that
 the  formulations  of  the  selected  essential
 drugs  bear  some  relation  on  the  basis  of
 other  costs  in  India  and  a  reasonable  return
 on  investment.  Our  Ministry  then  pro-
 ceeded  to  attempt  in  consultation  with  the
 Health  Ministry  and  other  government
 organisations  concerned  to  evolve  guide-
 lines  for  considering  fixation/revision  of
 prices.  While  these  attempts  were  in
 progress,  the  Health  Ministry  initiated  on
 its  own  a  move  to  bring  down  prices  for
 government  supplies  and  to  devise  ways
 and  means  for  preventing  pilferage  from
 government  hospitals,  of  which  you  are
 aware.

 A  Committee  of  manufacturers  was
 formed  by  the  Health  Minister,  As  the
 Committee’s  deliberations  progressed,  it
 became  clear  to  the  Health  Ministry  that
 it  was  not  enough  to  maintain  the  prices
 of  government  supplies  only,  which  means
 only  about  20  per  cent  of  the  total  turnover,
 but  that  the  prices  of  the  whole  gamut  of
 drugs  had  to  be  reduced  if  the  community
 at  large  is  to  be  benefited,  Presumably
 because  the  latter  is  the  subject  of  the  P
 &C  Ministry,  the  Health  Ministry  asso-
 ciated  my  Ministry  with  these  deliberations,
 It  is  thus  that  my  Ministry  came  to  meet
 the  Committee  Set  up  by  the  Health
 Ministry  for  this  limited  purpose.  Thus
 the  earlier  attempts  to  evolve  an  inter-
 ministerial  consensus  on  the  guidelines  for
 the  Drug  Prices  Control  Order  got  mo-
 mentum.

 On  8-2-70,  I  wanted  the  manufacturers
 to  give  me  their  suggestions  as  to  how
 they  proposed  to  meet  people's  critism  that
 the  drug  prices  in  India  were  unduly  high
 and  the  principles  should  be  evolved  for
 fixing  prices  while  providing  for  a  full
 coverage  of  reasonable  costs  including
 actual  costs  of  research  and  mark-up  for
 covering  reasonable  selling  expenses.  I  put
 it  to  them  that  suggestions  from  them
 would  help  Govéroment  in  making  up
 their  mind  on  the  Tariff  Commission's
 recommendations  and  the  outlines  of  «
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 Mew  price  control  system,  This  was  the
 Treason  for  delay.  We  wanted  to  consult
 the  manufacturers  and  come  to  a  decision

 ‘us  to  how  go  about  fixing  the  prices  of  the
 whole  gamut  of  drugs.

 +  Unfortunately,  the  manufacturers  did
 sWot.  agree  to  divulge  thelr  cost  of  pro-
 ‘huction.  We  discussed  several.  times  but
 as  the  cost  of  production  of  drugs  was  ,not
 available,  it  became  difficult:  forus  to  come
 ‘0  a  compromise.

 गे  Criticism  has  been’  Levelled  against
 frequent  amendments,  the  so-called  refusal
 tor:postpone  the  date  of  effect  of  the
 Gantrol:order  pending  scrutiny  of  price-
 lists  and  the  hasty  retreat  to  freezing,
 pending  review  of  the  date.  This  is  based
 on.a  wrong  understanding  .of  the  facts.
 FBirssthy,  the  antendments  introduced,  though
 Somewhat.  frequent,  didnot  affect.the  main
 framework  of  the  control  order  and  weré
 meant  to  make  marginal  improvements  ‘to
 safeguard  the  interest  of  one  or  ‘the  other
 of  the:mahy.types  of  component  prices  of
 the-deug:  industry  and  trade,  as  |  mentioned
 before.  ह  may  be.  readily  conceded  that
 the  midtter  is  very  complex  and:Government
 would  be  failing  in  their  duty  if  they  did
 not  sespond  Quickly  to  the  genuine  points
 in  die  interest  of  the  suece’S  of  ‘such  a
 fundamental  reform  as  price  vuntrol  of  the
 entire  gamut  of  drugs.  :  Secondly,  it  is
 factually  incorrect  to  say  that  the  industry
 wanted  prior  scrutiny  and  :approval  of  the
 prices,  although  some  ‘firms  agreed  to  show
 their  price-lists  before  issue  on  the  due
 date

 --The  most  controversial  issues  are  the
 poal  price,  the  .  working  of  IDPL  and
 profiteering.  The.  system  of  pool  prices
 introduced  in  970  has  ,been  attacked  by
 almost  all  the  members  as  motivated  to
 help  out  the  IDPL  and  to  enable  the  STC
 to.  make  enormous  profits,  If  |  understood
 them  correctly.  The  Government  folicy
 is  to  ५  the  indige:  ‘acturer  of
 drugs  in.the  basic  stages,  -be  it  in  the  pub-

 duction.is  high  compared  ५0  ¢.i.f,  prices
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 of  imported  drugs,  mainly  due  6  the  siia-
 Tler’  scale  of  mianufacture,  high  cost
 of  imported  equipment  including  fright
 and,  above  all,  the  policy  of  international
 cartels  to  offer  on  their  export  lower  prices
 than  the  corresronding  domestic  prices.
 You  will  agree  that  we  cannot  afford  t6
 continue  importing  basic  drugs,  merely  on
 the  ground  of  lower  prices.

 SHRI  KANWAR  LAL  GUPTA:  But
 why  are:  you  profiteering  on  imported
 drugs  ?

 DR.  TRIGUNA  SEN  The  polling
 ensures  that  the  price  of  the  basic  drug  is
 uniform  to  all  formulators,  and  the  pice  is
 fixed  after  taking  into  account  the  local
 Production.  In  fact,  the  price  is  based  on
 the  weighted  average  of  the  imported  and
 Indigenous  material.  STC  which  is  in
 charge  of  the  operation  of  the  pool  is  not
 allowed  to.  make  any  profit.  The  indigenous
 producer  who  is  asked  to  sell  at  a  price
 lower  than  appropriate  to  his  cost  is  com-
 Pensated  from  the  excess  realised  on  the
 sale  of  imported  material  at  the  pooled
 price.

 .Let  us  take  on  or  two  examples.  For
 private  units  like  Boehringer  Knool,  Dey's
 Manufacturing  Co.,  Parke  Davis  and
 Sarabhai  who  manufacture  these  basic
 drugs  benefit  from  this  arrangement  in  the
 same  way  as  IDPL.

 SHRI  KANWAR  LAL  GUPTA:  That
 is  even  worse,

 LDR,  TRIGUNA  SEN:  STC  gets  only
 its  nominal  handling  charges  and  the  com-
 mission.  .  The.  pooling  ‘system  is,  in  fact,
 as  improvement  over  the.  I969  system  whea
 choloramphenicol  imported  at  Rs.  75  or
 so  was  sold  at  Rs.  40  per  Kg.  which  was
 the  price  of.  the  indigenous  product.  Under
 that.  system,  STC  made  profits,  but  it
 cannot  make  now  under  this  system.  The
 criticism,  |  think,  is  not  correct

 Coming  40  IDPL,  it  is  in  charge-of
 distributing  items  in  the  line  of  manufac.
 ture.  Now  J  give  you  some  examples.  Le
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 us  take  Streptomycin.  We  had  canalised
 the  purchase  of  ]  drugs.  Streptomycin  is
 manufactured  by  Hindustan  Antibiotics
 Synbiotics  Ltd.,  IDPL_and  Alembic  Chemi-
 cals.  The  cost  of  the  imported  material  is
 Rs.  356.6  per  Kg.  The  indigenous  cost
 of  production  is  Rs.  295  per  Kg.  The  cost
 of  production  of  IDPL  is  Rs.  446  per
 Kg.

 SHRI  LABO  PRABHU  :  Why  so  high  ?

 DR.  TRIGUNA  SEN:  You  know  the
 condition  of  IDPL,  |  need  not  repeat  it.

 IT  have  mentioned  it  once.  But  we  have
 fixed  the  rooled  price  at  Rs.  295  per  Kg.

 Tetracycline  is  being  manufactured  by
 pfizer,  Cyanamide  and  IDPL.  The  cost  of
 indigenous  ‘production  by  these  firms  is
 Rs  850  and  by  IDPL  Rs.  820  per  Kg.  We
 have  fixed  the  pooled  price  at  Rs.  650
 per  Kg.

 SHRI  KANWAR  LAL  GUPTA  :  What
 is  the  international  price  ?

 DR.  TRIGUNA  SEN  :  Rs.  352.13
 per  Kg.

 SHRI  KANWAR  LAL  GUPTA
 Three  times.

 DR.  TRIGUNA  SEN:  I  said  that  we
 have  first  of  all  to  allow  indigenous,,,..,

 SHRI  KANWAR  LAL  GUPTA  :  He  is
 misleading  the  House.  They  are  manufac-
 turing  these  basic  drugs  only  nominally,
 hardly  0  to  20  per  cent,  Eighty  per  cent
 they  are  importing,  and  on  the  imported
 goods,  they  are  making  huge  profits.  He
 wants  to  conceal  that.

 da  DR.  TRIGUNA  SEN  !  Who  is  making
 huge  profits?  Is  IDPL  making  huge  profits?

 Let  us  take  phaenacetin.  It  is  being
 manufactured  by  IDPL,  Caleutta  Chemical,
 Suneeta  Laboratories  and  Meanmaid  Chemi-
 cals,  The  cost  of  production  of  the  in-

 digenous  goods  is  Rs.  44,  that  of  IDPL
 Rs,  36.8]  an  the  pooled  price  is  Rs.  43
 The  international  price  is  Rs.  22.93  per  kg.
 ILam  mentioning,  the  cost  of  indigenous
 drugs  is  always  higher  ;  still  we  must  try
 to  manufacture  them,  The  only  question
 of  Mr.  Gupta  was  whether  IDPL  and  STC
 were  making  profits.

 SHRI  LOBO  PRABHU  The  poor
 People  are  suffering;  you  are  not  allowing
 them  imports,

 DR.  TRIGUNA  SEN  :  |  have  assured
 the  Members  that  the  prices  of  drugs  have
 come  down.  Let  us  take  analgin,  The
 imported  price  is  8114  per  Kg.  Indigenous
 production  is  40  per  Kg.  by  UNICHEM
 and  another  manufacturer;  the  IDPL  cost  of
 production  is  Rs.  00.6,,,(/nterruption)
 is  00  double  of  Rs.  81.142  ]  do  not  know
 their  arithmetic,

 In  the  beginning  |  mentioned  that  the
 cost  of  production  of  indigenous  manu-
 facturer  is  bound  to  be  more  than  the
 imported  price  for  various  reasons.  Take
 Vitamin  8-2,  The  imported  price  is  241,92.
 The  IDPL  does  not  manufacture  them  ‘and
 production  by  indigenous  manufacturers—
 other  firms  in  India—is  at  a  cost  of
 Rs,  955  per  Kg.  We  have  fixed  the  pool
 price  at  Rs.  682  per  Kg.  Folic  acid  is  an-
 other  item.  I  am  not  leaving  one  item  out.
 Imported  price  is  Rs.  108;  indigenous  prow
 duction  by  different  firms  is  Rs,  i600  pert
 Kg.  and  the  cost  of  production  by  IDPL  is
 Rs.  262I  per  Kg,  Pool  price  is  Rs.  1312  per
 Kg.  So,  you  can  see  how  IDPL  can  make
 any  profit,

 SHRI  LOBO  PRABHU :  Does  the  indi-
 genous  price  include  excise  and  if  so,  can
 you  not  reduce  it  ?

 DR.  TRIGUNA  SEN  :
 thing.

 It  includes  every-

 SHRI  LOBO  PRABHU  :  Would  the
 Government  give  this  up  for  the  sake  of  the
 People  of  this  country,,.(/nferruptions)
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 SHRI]  KANWAR  LAL  GUPTA  :
 Could  you  vouchsafe  that  you  are  not
 making  a  profit  on  imported  items  ?

 DR.  TRIGUNA  SEN  :  The  IDPL  is
 not  making  a  profit.  Waat  is  available  to
 it  is  available  to  every  manufacturer  who
 get  some  advantage.

 A  doubt  has  been  expressed  about  the
 shortage  or  availability  of  medicines.  Some
 difficulty  is  inevitable  when  an  exercise  of
 the  fresent  kind  is  on,  when  different  in-
 terests  are  affected  and  market  situation
 gets  somewhat  disturbed.  Some  shortage
 of  4076  items  do  occur  temrcrarily  here
 and  there  You  might  have  reazZ  in  news-
 parers;  we  have  liberalised  import  of  raw
 materials  in  such  a  way  that  all  manufac-
 turers—big  and  small—get  the  requisite
 raw  material  to  manufacture  upto  their
 capacity.  I  hope  after  this  the  manufa-
 cturers  will  not  plead  that  they  could  not
 produce  the  reQuired  quantity  of  drugs
 due  to  non-availability  of  raw  materials.

 SHRI  C.  M.  KEDARIA
 regard  to  canalised  items  ?

 :  Even  in

 DR.  TRICUNA  SEN:  Yes.  |  have
 r  ed  my  colleague  the  Health  Mini-
 ster  and  he  has  also  written  to  the  State
 Governments.  The  drug  controller  and
 the  inspector  of  drugs  and  th:  distribution
 system  86  looking  after  it.  lam  always
 in  touch  with  him  so  that  he  could  energise
 the  machinery  as  soon  as  a  shortage  is
 reported  from  any  Quarter  and  he  .can
 attend  to  it.

 SHRI  KANWAR  LAL  GUPTA
 What  about  the  substitute  medicines  ?

 DR.  TRIGUNA  SEN  ;  That  is  also  in
 the  Ministry  of  Health.  If  the  price  of
 drugs  go  down,  people  will  not  be  inte-
 rested  in  manufacturing  substitute  drugs.

 Now,  |  want  to  answer  some  questions.
 Mr.  Kedaria  Jirst  accused  me  that  he  wrote
 a  letter.to  change  the  date  of  the  Consulta-
 tive  Committee  meeting  because  he  was
 going  to  Lucknow  to  attend  the  meeting  of
 the  AICC,  The  date  of  the  Consultative
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 Committee  meeting  is  generally  setteled  by
 the  Minister  of  Parliament  Affairs.  I  paSs-
 ed  on  his  letter  to  him,  so,  it  was  not  for
 me  to  reply,  I  think  |  have  told  him  that
 T  had  passed  on  that  letter  to  them.

 Now,  as  is  usual  with  him,  Mr,  Jyotir-
 moy  Basu  said  that....

 Mr.  CHAIRMAN  :  I  have  expunged
 it.  Please  do  not  refer  to  it,  I  have  got
 it  expunged.

 Dr.  TRIGUNA  SEN:  Thank  you,  !
 do  not  like  to  say  anything  on  that.

 He  said  that  the  jy  rice  of  INH  and  PAS
 went  up  during  the  years  962  to  1967.1  am
 sorry  that  those  figures  are  got  with  me.
 I  do  not  know  what  has  happened  before
 l  joined.  I  have  just  calculated  these
 things  from  the  time  I  joined  and  have
 been  saying  how  we  can  reduce  the  frices,

 Then,  about  the  Tariff  Commission
 rerort,  that  they  have  mentioned  certain
 Prices  of  drugs  and  that  we  have  increased
 them  excepting  in  one  caSe,  it  is  not  cor-
 rect.  The  information  that  I  have  received
 is  that  except  for  penicillin  and  sireptomy-
 cin  for  the  remaining  items  prices  have
 been  reduced,  and  even  in  the  case  of
 Penicillin  and  streptomycin,  the  prices
 have  been  kept  stationary.  The  informa-
 tion  of  Shri  Kanwar  Lal  Gupta  is  perhaps
 not  correct.

 Then  it  was  mentioned  that  some  drugs
 were  sub-standard  and  the  drugs  from
 Rishikesh  are  being  sold  from  out-of-date
 rejected  material.  I  should  like  to  say  that
 in  every  crug  manufacturing  company,  in
 the  factories,  there  is  strict  inspection
 and  quality  control  by  the  exercise
 department,  and  anything  that  gets  out  of
 the  factory  is  being  checked  by  them.  I
 have  never  heard  that  there  is  any
 possibility  of  rejected  material  being  sold.
 Tcan  assure  him  that  I  can  enquire  if
 he  wants.
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 SHRI  KANWAR  LAL’  GUPTA:
 What  specific  steps  have  been  taken  to
 Indianise  the  foreign  companies  which
 manufacture  drugs  ?

 SHRI  LOBO  PRABHU  :  Buy  shares.

 DR.  TRIGUNA  SEN  :  Mr.  Lobo
 Prabhu  would  not  mind  it  if  I  say  that
 there  is  another  side  to  the  picture  to
 which  he  referred.  On  the  Ist  of  August,
 the  Drug  Control  Order  was  announced,
 and  onthe  7th,  inthe  Statesman,  under
 big  capital  headlines,  it  came  out  that  “‘the
 prices  of  som:  life-saving  drugs  have
 increased  by  aS  much  as  400  per  Cent.”  I
 had  my  apprehension  as  to  how  the  wind
 was  blowing.  Then,  I  also  read  in  the
 limes  of  India  that  “US  officials  in
 India  have  advised  the  State  Department
 that  it  may  not  become  necessary  for
 Washington  to  make  ‘a  formal  intrusion’
 into  the  drug  pride  controversy  in  India
 because  the  courts  are  available  and  the
 pharmaceutical  industry  is  ‘quite  capable
 of  making  its  own  points’.  ‘The  big  firms
 ate  highly  competent  in  lobbying  their
 case  and  in  protecting  their  interests.”
 (Interruption)  You  understand  these
 things.  Shri  Lobo  Prabhu  quoted  ftom  this
 book—Forum  Enterprise—and_  he  referred
 to  certain  points.  I  want  to  answer
 them.  He  said—l  am  quoting  from
 this—that  ‘‘no  one  is  likely  to  vouchsafe
 the  fact  that  there  was  an  outcry  regarding
 a  shortage  of  drug  prior  to  May,  1970,
 nor  waS  there  any  persistent  public
 resentment  against  the  prices  of  drugs
 prevailing  at  that  time  that  would  have
 justified  Governmental  intervention’  and
 why  did  the  Government  do  it  ?  Is  it  for
 political  reasons  ?  That  is  No.  lL

 No.  2  is  this;  that  in  the  wake  of
 Chinese  aggression,  in  1963,  the  Govern-
 ment  being  apprehensive  that  drug  prices
 may  rise,  imposed  the  first  Drug  Pricc
 Control  Order,  prohibiting  the  manu-
 facturers  from  raising  the  prices  of  drugs
 without  its  permission  which  naturally
 arrested  the  growth  of  industry.  That
 is  his  second  point.  It  is  an  established
 fact  that  when  a  new  drug  is  marketed
 for  the  first  time,  its  price  initially  is
 high  on  account  of  the  heavy  cost  of

 production  and  much  expenditure  in-
 curred  on  research.  It  is  exactly  what  has
 happened  before.

 Perhaps  the  House  has  not  for-
 gctten  that  it  was  on  the  floor  of  the
 House  that  a  hue  and  cry  was  raised  about
 the  high  prices,

 SENATOR  KEFAUVE  COMMITTEE  :

 “India  which  does  grant  patents  on
 drugs,  provides  an  interesting  case  example.
 The  price  in  India  for  the  broad  spectrum
 antibiotics,  aureomycin  and  achromycin
 are  amongst  the  highest  in  the  world—a
 case  of  an  inverse  relationship  between
 Per  capital  income  and  the  leval  of  drug
 prices.**

 You  cannot  say  that  the  drug  prices
 wefe  not  too  high  in  the  coumry.  (J  nter-
 ruptions).

 It  was  argued  that  since  +1962,  there
 was  no  profit.  Unfortunately,  the  Reserve
 Bank  of  India,  does  not  maintain  industry-
 wise  information  regarding  the  profit  earn-
 ed  by  branches  of  foreign  companies.  But
 the  E.  &  S,  Division  of  the  ministry  compil-
 ed  the  information  for  the  two  years  1968-69
 and  1969-70  for  45  pharmaceutical  firms,
 The  sales  turnover  of  these  45  firms  in
 1968-69.  was  Rs.  42  crores  and  in  1969-70
 Rs.  64.3  crores,  whereas  they  sent  remitt.
 ance  abroad  in  the  shaye  of  dividend
 profits,  payments  on  royalties,  know-how
 fees  ctc.,  amounting  to  Rs,  363.46  lakbs  in
 ‘1968-69.  and  Rs.  437.69  lakhs  in  1969-70,

 SHRI  LOBO  PRABHU
 2  per  cent.

 Not  even

 Dr.  TRIGUNA  SEN  .  The  hon.  mem-
 ber  referred  to  research,  The  foreign  com-
 panies  in  India,  excepting  the  solitory
 instance  of  CIBA  which  is  trying  to  state
 fesearch,  did  not  spend  even  a  not  a
 fraction  of  their  profits  in  India  is  spent
 on  research  activities.  It  is  amazing  that
 they  were  defending  their  patent  rights  and
 profits  or  advancing  the  plea  that  the
 funds  accrruable  to  them  are  required  for
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 spending  on  research  of  new.  products
 to  alleviate  the  sufferings  of  the  ailing
 masses  of  India.

 .  ‘In  the  end,  I  would  say  in  all  humility
 and  sincerity  at  my  command  that  l  have
 no  political  ambition  in  my  life  which  has
 been.  mentioned  by  the  Congress  (0)  in
 their  msmorandum  which  they  have  circu-
 lated  to  all.  I  think  it  is  the  duty  of  any
 Minister  incharge  of  Pctroleum  and  Chemi-
 cals  and  Fortilisers  and  Mines  to  see  that
 the  country  produces  these  articles  suffi-
 ciently  and.  makes  them  available  to  the
 people  at  reasonable  prices.  We  are  only
 discharging  our  duties  as  ministers,  There
 is  no  personal  gain  and  no  personal  motive
 behind  it.  As  I  said,  this  is  a  very  complex
 thing  and  want  ihe  co-operation  of  the
 whole  House  to  do  it.

 SHRI  KANWAR  LAL  GUPTA
 What  specific  steps  have  been  taken  in
 the  last  23  years  to  Indianise  the  foreign
 companies  ?

 “DR.  TRIGUNA  SEN  :  In  the  last  23
 years,  we  did  not  take  any  steps.

 SHRI  KANWAR  LAL  GUPTA
 Agreed  ?

 DR.  TRIGUNA  SEN :  Yes,

 SHRI  LOBO  PRABHU  :  Profit
 margin  fora  firm  was  fixed  at  I5th  per
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 cent  of  the  total  as:  against  20  per  cent
 recommended  by  the  Tariff  Commission,
 Whatever  were  fixed  by  -the  companies,,:
 they  were  within  that  margin  and  no  mote...
 Would  you  confirm  this?

 DR.  TRIGUNA  SEN  :  This  was
 exactly  the  argument  of  the  big  foreign
 companies:  AS  a  matter.  of  fact,  when.l
 went  to  Europe  with  the  President  on  his.
 tour,  all  the  leading  manufacturers  and
 big  firms  met  me  in  Switzerland.  They
 were  also  apprehensive  and  aSked,  only
 with  5  per  cent,  how  can  there  ४8९
 growth  ?

 l  explained  to  them  that  if  the  prices
 of  drugs  are  reduced  the  turnover  will  be
 so  big  in  our  country  that  the  profit  will
 be  more.  Now  how  many  or  what  percen-
 tage  of  the  people  use  drugs  in  our
 country  ?  Very  few.  They  realised  it.  and
 they  said  ;  yes,  let  us  see  for  One  year.  I
 told  them  “yes,  you  try  for  some  time.”
 They  tried  it  for  the  last  or  three  months.
 and  now  they  are  admitting  that  the
 demand  has.  increased  four-fold  already.
 So,  we  are  importing  raw  materials  for
 basic  drugs.  It  is  only  because  of  the
 reduction  of  the  prices  that  the  people  afe
 using  more  medicines.

 9.36  hrs.

 The  Lok  Sabha  then  adjourned
 till  Eleven  of  the  Cloek  on  Tuesday,
 December  1S,  970/Agrahayana  24,
 I892  (Saka).
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